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sub-section (I) of section 619 A of 
the Comp"nic, Act. 1956 ;-

(i) Review by the Government on 
the working of the Rehabillta· 
tion Indu.tries Corporation 
Limited. Calcutta, for the 
years 1967·68 and 1968.69. 
lPluc.d in Library. See No. 
LT-3616/70J. 

(ii) Annuat Report of the Rehabi· 
litation Industries Corp •• ration 
Limited, Calcutta, for the year 
1967·68 along wJlh the Audited 
Accounls and the comments 
of the Comptroller and AudItor 
Gentral thereon. lPIaced In 
Library. See No. LT-3017/ 
70J. 

(Iii) Annual Report of the Rehabi· 
litation Industries Corporation 
Limited, Calculla. for the year 
1968-69 along with the Audited 
Accounts and the comment. 
of the Comptroller and 
Auditor Gene,al thereon. 

(2) A statement (Hindi and English 
velsions) showing rea.on for delay 
in laying lhe  above documents. 
lPlaced in Ubro. y. St" No. LT-

3618/70J. 

Druas (Prien Control) Order, 1970 

THE MIN:S1ER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
(SHRI D. R. CHAVAN) ;  I bee to lay on 
the Table a copy of the Drugs \prices 
Lonuol) Order. 1970, published rn Notifica· 
tion No. S. O. n:2 in Gazette of India dated 
the 16th Mny, 1970, u:lder SUb'Kction (6) of 
IeCtion 3 of the Essential Commodities Act. 
1955. ll'itU:ed In l ~r)  :>cc No. LT-
3619/70J. 

Notification uoder Go.ero.eot S., .... 
Certiftcatftl Act 

THE MINIS1ER OF SUPPLY AND 
MINIS1ER OF STATE IN THE MINISTRY 
OF FINANCE (SHRI R. K. KHADILKAR); 
J beg 10 lay OD lbe Table: 

(I) A "'OPY each of ,he followinll Noti· 
flcationl IHiDdi aod Ilol1isb 
VelIlOOS) uudu aub aeclioD (3) of 

section 12 of the Government Sav· 
iogs Certificate. Act, 1959 ;-

(i)' The Post Office SaYings Certi· 
ficates (Amendment) RUin, 
1970, published in Notification 
No. G.S.R. 318 in Gazette of 
India dated the 28th February, 
~ 0  

(iI) The Nation.1 Savings Certi· 
ficates (IV Issue) Rules, 1970, 
published in Notification No. 
G S. R. 319 in Gazette of 
India dated the 28th February, 
1970. 

(2) A copy each of Ihe followinll Notl· 
fications (Hindi and English versoos) 
under sub·section (3) of section I' 
of the Government Savings Banks 
Act, 1873;-

(i) The Post Office Savings Banks 
(Amendm"nt) Rules, 1970, 
published in Notification No. 
G. S. R. 320 in Gazelte of 
India daled the 28th February, 
1970. 

(ii) G S. R. 321 published in 
Gazette of India dated the 
28th February, 1970. [Plo"d 
In Library. See No. LT-
3620IiOJ. 

NotilieatloD onder JaYf.ntl Sblpplo. 
Company (Taklop. Over of Mana.e· 

meol) Act 

THE DEPUTY MINISTLR IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS, AND IN THE MINISTRY OF 
SHIPPING ANl) TRANSPORT (SHRI 
IQBAL SINGH) : On behalf of Sbri 
Ra,huramaiah, I bel to lay on the Table. 
copy of the Jayanti Shippin. Company 
(Board of Contrail Second ll ~  

Rules, i 9&9 (Hindi and Englilb venlona) 
publiabed in Notification No. G. S. R. 15 In 
Gazette of India dated 3rd January, 1!I7O, 
UDder subo..-ction (2) of _lion 19 of the 
Jayaoti Shippln. Company (Takin. Over of 
M.na.ment) Act. \966. [Pla"d I" Uhrary. 
Set No. LT-3621/70). 

Report of O •• ocJar Val.., Corpor.tlo8 

un·" 
THE MINISTER OF IRlUGATION 

AND POwa (DR. K. L. RAO): J beg to 
lay GIl tho T.'-• alP)' of die A...a 
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Report of the Damodar Valley Corporation 
&lid Audit Reoort 00 the accllunts thereof 
for the year. 968-69 uDder sub-Kction (5) of 
section 45 of the Ddmodar Valley Corpora-
tion Act, 1948. [Placed III Lib,ary. See No. 
LT-3622/70J. 

NotiHcatlon! ander Gold (Control) Act, 
Cal tom! Act, etc. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. C. 
SETHI): I be& to lay on the Table: 

il) A copy of the Gold Control (Grant 
of Certificates) Rules, 1970, (Hindi 
and English versions) published in 
NotificatiJn No. S. O. 1617 in 
Gazette of India dated 29th April, 
1970 under sllb-section (3) of section 
114 of the Gold (Contr"l, Act. 1968. 

lu ~  in Libra,y. See No. LT-· 
3(,23/70]. 

(2) A copy each of the following 
Notifications (Hindi and English 
versions) under section 159 of the 
Customs Act, 1962 : 

(i) G. S_ R. 767 published in 
Gazette of India doIted tbe 
!ltb May, 1970 together with 
an explanatory memorandum. 
[Placed in Llbra,y. See No. 

LT -3624/70J_ 

(iI) G. S. R. 769 publisbed in 
Gazette of India dated tbe 9th 
May, 1970 togetber with an 
ell plana tory memorandum. 
[Placed III Library. See No. 
LT-3625/70J_ 

(3) A copy each of Notification Nos. 
G. S. R. 726 to O. S. R. 739 and 
O. S. R. 741 to 0 S. R. 743 (Hindi 
and Englisb version.) publ ilhed in 
OazeUe of India dated tbe lst 
May, 1970, issued under the 
Central I!xcise Rules, 1944, together 
with &II explanatory memor&lldum. 
[Plaeed I .. Llb,ary. See No. LT-
3626/70J. 

NotJ8calioal ODder Arm. Act aad IDter-
8t.le Corpor.tloDI Act 

T HE MINISTER OP HOME AFFAIRS 
~ Y_ B. CHAVANj I On bebaJI of 

Sbri Vidya Charan Shukla. I beg 10 lay on 
tbe Table: 

(Il A copy of the Arms (Amendmeot) 
Rules, 1970, (Hindi and English) 
versions) published in Notification 
No. G S.R. 634 in Gazette of India 
dated the 18th April, 1970, under 
sub-section (3) of .eetion 44 of the 
Arms Act. 1>59. [Placld In I-ib,a,y. 
See No. LT-3627/70]. 

(2) A copy of Notification No. S. O. 
1l,60 (Hindi and English versions) 
published in Gazette of India dated 
the ~ h May. I 70 containing 
corrigenda to ~  No. S. O. 
2933 (Eoglisn version) and S: O. 
2934 ,Hindi version) dated the 18th 
July, 1969, under sub-section (5) of 
section 4 of the Inter-State 
Corporations Act. 1957. IP,ac,,} ill 
Llb,a,y S"e No. LT--3628J70J. 

ADdlt Report e'c. or Rubber Board aod 
of Tea Board 

~~ ~ ~ it ~  
('-it UIf ~)  i't rl ~C  q;r ~ 

q"ZOf 'R <:11«IT ~ : 

(1) ~ iIW iF Cf1i 1967-68 iF 

~~~ ~~ 

lll ~ sr uC ~ ~ ~ I 
[Piac,d III Llbra,y. See No. 

LT-2629/70J 

(2) "ITlJ m iF qq. 1967-68 iF 
~~ ~ sr ~ 

~ ~~) ~  J ~ m('f I 
[p.aced III Ubra,y, ~  No. 

LT-3630/70J 

NotlOcation DDd.r Motor Vebicles Act 

SHRI IQBAL SINGH: I bell to 1all 
on the Table a copy of the Delhi Motor 
Vehicles (Amendment) Rules, 1970 (Hindi 
and English vecsoos) published in Notification 
No. F. 3 (I2)/70-Tpt. in Delhi Gazette dated 
the 23rd April, 1970, under sub-section 13) 
of lCCtioa 133 or the Motor Vehicles Act, 
1939. [Placed III Ub,a,y. See No. LT-
3631/70). 


